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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
OA No. 223/2025 (PB)

IN THE MATTER OF:

News Item titled "Ug Hi 3NF TS & &4 A0 H W Al 3FTd 1 o
fAed g1 g appearing in Dainik Bhaskar dated 25.04.2025

REPLY ON BEHALF OF RESPONDENT NO. 2 (I.E. MADHYA
PRADESH POLLUTION CONTROL BOARD)

MOST RESPECTFULLY SHOWETH:

1. That, the present application was registered by the Hon’ble Tribunal in
exercise of its suo-moto powers on the issue of news item related to the
mismanaged drainage infrastructure in Jabalpur, Madhya Pradesh.
Resulting in severe water logging and sanitation issues. Suo-Moto
cognizance was taken on the basis of the news article titled 25.05.2024
which reports that in the city of Jabalpur, the Omti and Motinala which
used to be 80 feet wide drains have now been reduced to 40 feet after an
expenditure of 374 crores. These drains are now filled with debris causing

the water to flow around it and not through it, rendering it ineffective.

2. That, with regards to the above issue it is stated that the answering
respondent had carried out the inspection of both the Omti Nallah and
Moti Nallah on 28.06.2025 and various shortcomings in the drainage
infrastructure were noted. After the inspection the answering respondent
had written to the Jabalpur Municipal Corporation a letter on 04.07.2025
seeking an explanation regarding these severe water logging & sanitation

1Ssues.



A copy of the letter date] §(§2025 along with the inspection
photographs is filed herewith as Annexure R/1-1.

. That, the Commissioner, Jabalpur Municipal Corporation had submitted
his reply with regard to this present case on 09.07.2025. Subsequent to
which the answering respondent had written a letter to the Jabalpur
Municipal Corporation seeking certain information regarding the
construction activities carried out which had resulted in the severe water
logging and sanitation issues around the Omti and Moti nallah. The Board
had also enquired about the permissons obtained for such construction and
other details regarding the follow up action which is being taken by the
administration as mentioned in the reply filed by the Jabalpur Municipal
Corporation.

Copy of the letter dated 29.08.2025 is filed herewith and marked as
Annexure R/1-2.

. That, the answering respondent submits that the Jabalpur Municipal
Corporation has submitted its reply to the abovementioned letter by
informing that the information sought is under the purview of the State
Public Works Department, Jabalpur.

The copy of the reply letter dated 09.09.2025 is filed herewith and marked

as Annexure R/1-3.

. That, in light of the facts mentioned hereinabove the answering
respondent most respectfully submits that the State Public Works
Department, Jabalpur being a necessary party to the present case may be
impleaded as a respondent. During the inspection, local citizens informed
that the Underbridge near Madan Mahal station, where water logging is

reported, lies along the course of a natural drain and a stream of the drain



passes adjacent to the un]erbridge. Therefore, assessment of the
topography and related details of this area is necessary, as the matter also
falls within the jurisdiction of the Railways. Therefore it would be
imperative to implead the General Manager, West Central Railway Zonal

Office, Jabalpur in the present case in the interest of equity and justice.

6. That, the answering respondent reserves its right to file a detailed reply in

the present case.
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MOTARIAL |

IEFORE THE HON'BLE 'MlluNMJ ,ul IﬁlllIIlUNAL PRINC)

t,_- No. 22'\!1!)2‘!!' ]

IN THE MATTER OF:

NEWS ITEM TITLED “YEH BHI AJAB CRORE KE BANE NAALE MEIN
BHARA MALBA AGAL BAGAL SE NIKAL RAHA PAANI" APPEARING IN
DAINIK BHASKAR DATED 25.04.2025

AFFIDAVIT

I, Railash Prakash, S/o Late Shri Chaitram Soni Regional Officer, MPPCB
Regional Office Jabalpur, and Officer-in-Charge. Age: 61 Years, office at
05, Vijay Nagar, Jabalpur Madhya Pradesh, 4820002 do hereby solemnly affirm

on oath as under:

1. That I am Officer in Charge for Madhya Pradesh Pollution Control Board
KIRcspnndent No. 2) in the present matter, and am fully conversant with the

i ctg of the case and hence competent to swear on this affidavit.
I am filing a Reply in the aforementioned matter before the Hon’ble

mnal the contents of which are true and correct and no material fact.

DRARY % '
% i 04 SEP 2025 ‘ EPONENT
Of \RTRIGH VERIFICATION

I the above-named deponent do hereby verify that the contents of the affidavit

above are true and correct.
SsErWIy-SRTIT.S0 eetore .

Signed and venﬁemm b fiyd Mptcmb\.r 2025 at Jabalpur (MP)

am.wm.n- - _F-&_" (f\'k -

Qo0 ano.. e

S i WP\ DEPONENT
e 'WL"‘\

baan oute sl -

- “'”“é'L

AT v e -“_,_



189

Annexure-1
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' GPS Map

223, Ladli Laxmi Path, Shukla Nagar, Market, Jabalpur, Madhya Pradesh

dli Laxmi Path, Shukla Nagar, Market, Jabalpur, Madhya Pradesh 482001, India

482001, India
Latitude Longitude Latipile tongiils
23.16206607967615° 79.91757622919977° 23.162085567601025 79.91752803325653
Y = Local 10:15:08 AM Altitude 392 meters
Altitude 392 meters GMT 04:45:08 AM Saturday, 28.06.2025

Local 10:15:36 AM
GMT 04:45:36 AM Saturday, 28.06.2025

223, La

' GPS Map

-

! GPS Map : N O
- = [ Camera Lite | S \ s >
3 223, Ladli Laxmi Path, Shukla Nagar, Market, Jabalpur, Madhya Pradesh
482001, India

1062, Napier Town, Jabalpur, Madhya Pradesh 482001, India

Longitude

Latitude Longitude
23.16161060705781° 79.91867182776332° Lt
23.162059248425066° 79.91757614538074°
Local 10:18:45 AM Altitude 393 meters
GMT 04:48:45 AM Saturday, 28.06.2025 Local 10:15:28 AM Altitude 392 meters
GMT 04:45:28 AM Saturday, 28.06.2025

5W69+R69, Ladli Laxmi Path, Shukla Nagar, Napier Town, Jabalpur, Madhya Pradesh 482002,
India

Longitude

Latitude
23.1617665104568° 79.9183017667383°
Altitude 392 meters

Local 10:17:23 AM
GMT 04:47:23 AM Saturday, 28.06.2025




[ Camera Lite ]
555, Madan Mahal, Jabalpur, Madhya Pradesh 482001, India Pradesh 482002, India

Latitude Longitude Latitude Longitude
23.162896° 79.9193943° 23.18961668293923° 79.93381675332785°

Local 11:13:39 AM Altitude 396 meters Local 11:37:07 AM Altitude 400 meters
GMT 05:43:39 AM Saturday, 28.06.2025 GMT 06:07:07 AM Saturday, 28.06.2025

! GPS Map
¢ S | Camera Lite |
S5WQOQM+PJW, Suji Mohalla, Gohalpur, Jabalpur, GCF Jabalpur, Madhya
Pradesh 482002, India

Latitude Longitude
23.18961974233389° 79.9338251 5523102

Local 11:37:13 AM Altitude 400 meters
GMT 06:07:13 AM Saturday, 28.06.2025
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Nala covered with concrete and made walking tracks

@’ GPS Map
©) GPS Map

i RS Near, 2225/2, Prem Mandir Rd, Wright Town, Jabalpur, Madhya Pradesh
1524, Napier Town, Jabalpur, Madhya Pradesh 482001, India 482002, India

Latitude Longitude Latitude Longitude

23.161853766068816° 79.92333543486893° 23.161989343352616° 79.9247772898525°

Local 10:54:23 AM Altitude 397 meters Local 10:52:04 AM Altitude 396 meters
GMT 05:24:23 AM Saturday, 28.06.2025 GMT 05:22:04 AM Saturday, 28.06.2025

N e S GPs Map
o [ Camera Lite ]

Madan Mahal police station Road, Shop no 2, opposite Mohan
Physiotherapy, Wright Town, Jabalpur, Madhya Pradesh 482002, India

Latitude Longitude
23.16219528671354° 79.92080041207373"°

Local 10:57:58 AM Altitude 393 meters
GMT 05:27:58 AM Saturday, 28.06.2025
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WW o \\ / et CENTRAL POLLUTION CONTROL BOARD
& ‘,/ BRIk vataRo, a7 vd srerary aRadf darer, A @ER.
PCB MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.
Speed Post /Email
F.No. A-1 A
To. 4011/2025 WQM-I/ (OA No 223 of 2025) // 7 L/ Dated: 11.06.2025

The Member Secretary

Madhya Pradesh Pollution Control Board
E-5, Arera Colony, Paryavaran Parisar,
Bhopal, Madhya Pradesh 482002
ms-mppebic mp.cov.in

Sub: Hon’ble NGT (PB) order dated 07.05.2025 in the matter of OA No. 223/2025 on News Item

t.ucd“u‘s'mmm%aﬁmaﬁ%mmwwﬁ
fAea wr e

Sir,

Enclosed please find a copy of Hon’ble NGT (PB) order dated 07.05.2025 in the matter of OA

% 223/2025 on Newsitem titled, “Tg Hi 3{91d FRIS & & 710 H 4RT FofaT 370 &7l @ FAdbet @1

The Hon’ble NGT issued the following direction in Para 2 and Para 3 of the said order:

"2. The news item relates to the mismanaged drainage infrastructure in Jabalpur, Madhya Pradesh
resulting in severe water logging and sanitation issues. As per the article, the Omti and Motinala which
used to be 80 feet wide drains have now been reduced to 40 feet after an expenditure of 374 crores. These
drains are now filled with debris causing the water to flow arozmd it and not through it, rendering it
ineffective.

The article also alleges that the drains are not being cleaned. The article highlights that during rains, the
drain overflows, flooding nearby residential areas, as there is no outlet for water to drain properly. It is
alleged that maximum water logging happens near Madan Mahal Under Bridge and Omti Nala near link
road. Moreover, concrete pillars have been erected right on top of the drain on link road, blocking access
for cleaning and obstructing water flow. Additionally, numerous encroachments along the drain's route
and illegal constructions have exacerbated the problem.

3. The news item also states that the drain has been encroached upon at several places and on account of
such encroachment the rain water overflows."

It is requested to provide the status report of the Omti and Moti drain in Jabalpur, Madhya Pradesh.

Yours faithfully,

P

(Nazimuddin)
Divisional Head, WQM-I Division

Encl: As above

gftargr W et arefT T, Tt - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
x4 [Tel : 43102030, 22305792, 44U /Website: www.cpeb.nic.in
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Ref. NCC/Jabalpur/603/2022 Date: 25/05/2022

To,

The Team Leader,

AECOM, With Lion Engineering,

Lilly Villa No B-37, Sukh Sagar Valley

Jabalpur, Madhya Pradesh

Sub: Contract Agreement No: 24/DL/2019-20/2020:Construction of elevated corridor
(Flyover) from Damoh Naka to Ranital Chowk, to Madan Mahal Chowk (up to medical
road) in the Jabalpur city of Madhya Pradesh-Reply for obstruction in existing drain
at Snehnagar sewer drain and at P76 and permanent diversion proposal-reg.

Ref :

1. NCC Letter No. NCC/Jabalpur/584/2022, dated 28.04.2022
2. AEFE's letter no. LECPL/Jabalpur Elevated/2021-22/637 dated 29.04.2022
3. AE’s letter no. LECPL/Jabalpur Elevated/2021-22/587 dated 22.03.2022

Dear Sir,

We refer to your letter cited under reference no. 2 and 3 regarding “proposal for construction of
drain along the project alignment and connect to the existing closed box structure at P76” and
nhstraetinn In gxisting snehnagar sewen ne deain® wie would like [ submil paawiss epliss ung
by one.

1. With reference-3 cited above, to improve discharge existing twin sell RCC Box Nallah for
drainage of storm water along snehnagar ramp, NCC enclosed herewith Annexure-l, which
shows total shortfall area for water discharge is 7.70 SQM. This shortfall area will be
recovered by bypass the open channel along the twin sell RCC Box drain.

Details of propesal/action plan are availakle in GAD and Annexure-| for your reference,

2. Similarly, in connection with reference-2, it is informing that, Pile Cap of P76 Pylon is in
progress, we planned to cast the Pile Cap within 10/06/2022. Presently we did 400mm
diameter HDPE siphon pipe to pass the existing storm water, after completion of pile cap
we will provide RCC Box drain as it is to continue the water flow.

Thanking you and assuring our best services at all times.

For NCC Ltd.

i
(e
o'l

V. Raju

(G.M Toch), NCC Limited
Jabalpur Flyover Project.

C.C:- 1. The Chief Engineer, PWD, Central Zone, Jabalpur - For Your Information

" A AZ. The Executive Engineer PWD (B/R) Division -2, Jabalpur. For Your Information.

& MSEncleGAD & Annexure-|
Lo

NCC Limited

(Formerly Nagarjuna Construction Company Limited)

CIN : L722007TG1990PLCO11146

Kanakia Wallstreet, Unit No. 914, AWing, Andheri - Kurla Road, Chakala, Andheri (E) - Mumbai-400093 T. ; +91 22 62988000/ 01 W, ; ncclimited,com




Annexuye ~1

Action Plan for Snehanagar Ramp and Gupta Hotel Nallah

1) Gomati Nallah along the Sneha nagar Ramp:-

2)

The Nallah cross section area at the location of water Entry into the twin sell box is as
a. 5.0x2.5=13 Sgm
b. 4.8x2.5=12 Sgm
Cc. 2.6x2.0=5.2Sgm

Total =30.20 Sgm

The Nallah cross section area at SNP15 (where the Pile done in to the Nallah)
a. 9.48x2.5=23.70 Sqm
b. Deduct middle wall area
c. 0.40x2.5=1.0 Sqgm

Total=24.70 Sgm

Without Piling cross sectional area will be less as required (30.20-24.70=5.50) 5.50 Sqm

After Piling Nallah Cross sectional area will be available as

Plling drey obstructed to water flow = 1.0%2.5=2.5 sym.

Total Water flow area available at neck point of Nallah = (24.70-2.50) =22.20 Sqm

Total Short fall of water flow are will be =(30.20-22.50)=7.70 Sgm

This short fall water area will be recover by proposing to bypass open channel along the twin
sell RCC box drain as per shown in drawing

A} Required Open channel Area = 7.70+(7.70*6%) =8.16 Sqm

- - H i
1 4 s i

1 2.0 i G, eemee ! gy e i M
o P

B) Proposed Channel type Open Drain cross sectional Area
a. 2.50x2.0=5.0Sgm
b, (8,30 2.30)82.00%0.5=4.0 Sum
Total Area = 9.0 Sqm
A<B hence the open channel water way area not less than be 9.00 sgm.

RCC box Drain at P-76 Cable stayed bridge Pylon {Gupta Hotel Nallah)

P-76 Pylon Pile cap is in progress, we plan to cast the pile cap 10/06/2022. Presentably we did
400 dai. HDPE Pipe siphon to pass the existing storm water, after completion of Pile cap we will
provide RCC Box drain as it is to continue the water flow.




207

¢ OF CARRIAGEWAY
8400

4 14 = 7500
450, CARRIAGEWAY WIDTH

souD B

FRL
_E l SLAB g
X 4_1 3 ) fFs

o e

[ OF CARRIAGEWAY
8400

7500
CARRIAGEWAY WIDTH
255 FRLL SOLID
- SLAB

‘{\—‘k

2.5%

CAST IN
-

SU SLAB

s

i 5

| CAST IN
SITU SLAB

‘ ":"'pr::!

i %)

fe——0 1000 PILE
(Tvp)

lGR')UND LEVEL / ROAD

1500

[Popm BEAM
7400(Min)

, ,f SL/HFL l;

i
i | NALLAH|
l 1 i

GROUND LEVEL

le——0 1000 PILE
(TYP)

IGROUNQ LEVEL / ROAD

N .

1—POF\’TAL BEAM
7400(Min)

{8ED LEMEY

GROUND LEVEL EXCESS WATER

CHANNEL LINING—.

———

FSL/ZHFL °

| Bt = misaassodt

AL DMERSIONS NEC M MLLVETRES, LEVELS M M
MOTPES AMD CNANACES ARE W WCTRES (MLESS ONHERWEE
wwm\mmmmu

L
o/\

| | |
VIEW FROM SNP1 TO
(SCALE 1:150)

e
Iy

2 DIOMSONS Sel NOUEE SCALED FROB THE ORAMNG.

LY WRTTTTN OIVDSIONS GHALL BE POLLOWED.

* THE DMDYSOHS AND CORFIOURATION OF VWmoLS
SHOWH 1S TONRIVE ANO L&ELY 70 BE CHNOED DURING
OEYALED DTSN,

4. STRP SEAL TYPE DOWNAON JOWTS (SNOLE [/ DOULE)

SHALL BC PROVIDED AT AL THE LOCANONS.

& ELASTOMENC BEARNGS SHML BE PROVBED FOR ENTRC

SNP6

o
M

& SOMM MWOK MASTIC ASPHALS WEARNC COAY SHALL 8C
OVEOR BRICOY. DLOX

VIEW FROM SNP7 TO SNP15 ,

PRI NN

B ey iy,
Mo T koo Sl

BAOW FELAGANON STRESS PEVEVED STRANDS.

CICORNUCAIED HOPE BMEATHRIC.

B FRLAS BOCAED W TRE ELEVATION ARE CONSIDERED AT
EOGE OF DE AAP SURERSTRUCTLRE,

X
ar ﬂ mcm

~mr -

§  ARNIENT OF FININER) PIER LOCATIONS SeALL BE MARSE(

O THE TEDUM AMD VEPFED Hi PRULG MANALEMENT
SHNAUTART S TR BIGIE T 1:.04. KT

AT, WORM OF FLAMCATONS ©R AU

10. FOR DETALS WAHN ANLWAY BOUNDARY SEPARATE GAD AS
APPRUED BY RALRAY MJTHORTIES SHALL DE NEFIRRED.

15, CPOSURE. COMDMON - SIVDRE AS PEN BC 112

12 SOSWC ZONE ~

L e c*’(
s W rn ANE o
LASES OF ANY) (8 ol lA‘l’ o
A% MR TOLE A 0¥ WoE)

¢ OF CARRIAGEWAY

13736 .
(VARTING)

a5
" EXCESS WATERT | ||

CHANNEL LINING——= ’

.
—

XISTING ROAD TOP

C 7 Y

15, ANU.CRASH DORERS TO B PROVOID AS PER ®C 20018
AND WG 82017,

- DXPANSON JONT
- MED Mew
- FREE PER
- FSN POAD LIVEL
- GROWDO LIVEL
1000 PILE - SPER ELDATION
3 (TYP) U v
J TS - EY=POw

— et o w SECTIC LAE
-
™

FSL/HFL
Q 5000
ANALLAH

OEPON CONTUNT
Bows Lo
RP = RADS PICHT

s = LENOW! OF
WURSTLN CUMT

“pjaxc
EXQP',

BED LEVEL @

Q0
N
O(

TOOJ(MIII> "}’7.":(!«!1-\)

bodinad

Lt

VIEW FROM SNP16 1O SNP20

(SCALE 1.150)

APPROVED BY ACCEPTED BY

REVIEWED & APPROVED &Y REVIEWED BY

e
BAME:] FRATEEK JAMN /

CHECKED BY APPROVED BY ACGEPTED &Y

Show; M SIGH: l-’h&

HANDER SARDESA  [WAVIES DEVIATIA ADUVALE

DEsiGN BY

A0 J
ESH G’VRDT\‘“

PROJECT NAME
CONSTRUCTION OF mmcomlmm {
FROM DAMOH RAKA TO RANITAL CHOMK. TO MADAN

CHOMK {UP TO MEDICAL ROAD) IN JABALPUR |

BIGN:
MAHAL
CITY OF MADHYA

NAME:| SRINNASA RED

\
e sripef mugs ¥, ~\ 3

Mo

AUTHORITY ENGIEER LOCATION:

27/12/201

[PEC PIVISED AS PEP SITE REOURDMENT

VT e

“I

$1/12/200

PEVSID AS PER WP PO REDUIDEMENT

ws §d/~

DESIGN CONBULTANT

/" [oesion owecton

cowrtsoron | 41},

PROOF CHEOKER A

SARETY cuuwmn)

412/

11 PCIGLD AS PER 38 PRD REOUNMMENT

v S4/-

83/~

21 JPEMSED AS PER AC'S OOWMENTS

v 847

BIB|8|8

Sf-

21 fFOR SRR

2(2E|3

A Sa/-

REVISIGH

CHECKED

Saf-
S——
APPROVED|

@STUP Cansultants P, Lm.‘//

NCe <

Nagarjuna Construction

Campany itd.

[ 74

Structural Enginaers

Ki
ConsuBant Pvt Ltd

MADHYA PRADESH
PUBLIC WORK
DEPARTMENT

e

JTITLE: GENERAL ARRANCEMENT DRAWNG
SNEHNAGAR UP RAMP-F
(SHEET 2 OF 2)

ISCALE: &3 5w [ DATEA ra/11 [BTATUB:AEPR A

[bRG. WO:  5355-00/£/00-1024 (R4)

7

) A Vogr




e e = S - — = — il = S = — -
o¥x©
L
-~

TO BREAK THE EXISTING BOX DRAIN WALL
TG EXCESS RAN WATER TO BE BYPASS

PROPOSED DPEN
CHANMEL BYPASS DRAWN

EXISTING TWIN CELL
RCC BOX DRAN

ey BUNDING 042 e

— PROPDSED OPEN
CHANNEL BYPASS DRAIN

- EXISTING RCC
BOX DRAIN

"

OIRDISIONS. SSALL NOT B ,oumnm-n(.n-mr
TN WRTTTEN DIVENSIONS GHALL BE FOLLOWED.

THE DOMDNSIONS AND CONFIDURATION OF
Do

pOMED

¢ STRP AL TYPL DXPASON JONTS (SHOLL / DOUBRLE)
SHALL BT PROVIDED AT AL THE LOCATIONS.

ELASTOMORG BIAWNGS SHML BE PROVIDED FOR DNAL
WA-DUCT DXCEPT FOR EXTRR [OSE POATION, FOR DXTRA
PORTION POT-PIFL / SPRACLE BEARING SALL BE

m

6 SOMM THEX MASTC AWJ WEARNG COA! SWALL BC
PROVDED OVER BMOCY. DU

7. HSUEPALS
B O i JATRUCTUGE, STEEL CRAOES ¥R
R3S AL ~(u-JL“ Swal BE AS TPECKFED

BROW RLLAANON STHESS RELEVID STRMDS,
CRORRUGAIID HOPE SHEATHING

8. PR AS WOKANED M THE CLEVANCH AP CONSDERED AT
EOGE OF DE RSP SURDRTRUCTURE,

Hr PRUSCT MAWACEWINT
N CUIENT GRFURL THE COMMENC AT
o PLAMDANGNG CF PLRC

1G. fOR DETALS WIHN RALWAY BOUNDARY SEPARATE GAD AS
AUTHORITES BHAll

B RYTRRED.
H, EFOSURE CONDAON -~ SEVERE AS PIR WC 112
12 SOSMC Z0NE - 9

APPROVED Y PN

13, LPE LORD - OME LAME (¥
LANES. Wi ONE LML
LANES (F ANY) L# Celf

45 PUR TIORE B OF WROE

4, RO SHOULD SRSURE TWAT BEFORE !Al‘l\(‘ ANY

vEw 'ula-vr‘ COAT IN FURLIRE. ERATING WEAMMG
SHOULD BL COMPLETELY REMOWED.

15, AHY-CRASH DARPENS 10 BE PROVDED AS PER BC %1(
AND IRC 82017

U = OPANSON JONY " = PADUS
~ = M AR L = LW

M = FREL PER 0 = CRADENT
ML« PNSH FOMD LEVEL K = OESGN CONSWNT
CL = CROWD LEVRL FL = ROWS LErT

o = SUPER ELDATON /P = RADWUS MGHT
A =

AONO CENTERUNL
——  EX-ROW
— et w ELECTIC LNE

NS VARILS MENBERS
5 TENRIMVD Mm LMELY TG BE CHANGED DURING
0TGN,

F LICATIONS SHALL AL MA@

£

%

L K
TN A AN
ORAVWM BY DESIGH BY CHECKED BY APPROVED BY ACGEPTED BY REVIEWED & APPROVED &Y REVIEWED BY APPROVED BY AGCEPTED BY PROJECT NAME
oonsmwnonoraevnsncom(movm
L TR AN » = J Pl w LB 'S BIGN: GH: EIGN: SaN: HON; FROM DAMOH NAKA TO RANITAL CHOWK, TO MADAN
: |\ MAHAL CHOWK (UP TO MEDICAL ROAD) IN JABALPUR
|aseesp AN HRUSHKLSN Grarl i MABE] anDen Sabuees  INAURS DRVBATEA cfibavad | HAME «\mfm.u v,.\x? HAME:] BRATYEK AN y A MAML| SHINAGR HAD MBS WYY B AR IV PRNEERN
ra | 2271272001 Ppro momip as o> s meoumBiaT | aer | WT agdes] 03 ~tu DESIGN CONSULTANT Ebsu;nmemm Wm l V meorcueny SAFETY CONBULTONT AUTHORITY ENGINEER OWNER L OCATION: -
I e T . i L g Ky TITLE, CENERAL AHRANGEMEN! UHAWING
- - Ul
TR Y W L NCC X/ i3 ASCOM e rong | SNEsAGAR uP RaPF
Jrariet AS PER PC'S COMMENTS we [wes $df~ ) oce oy~ N Ju e DEPARTMENT (SHEET 2 OF 2)
o3 APERTA wr furs sq7- | e~ STUP Consultants P. Ltd. ,‘>\ agarjuna Construction Ko IABECOM IN v WITH LION ISCALE: 45 SHOWN | DATE D /0071 [BTATUB:A-PRO A
REVISION DrRAval DRECKED Company Ltd. Structural Engineers Consuant Put Lid [ENGINEERING CONSULTANTS| PP DRG. NO:_8355-00/2/00—1028 _(R4)
YT




Frarfed Fore Qi T waeyy

SR DL ) ]
mrew moe T8Tdde erde Py, weee(e  ABI007

& /Sewer / 202526 / 121 uldel¥ (2«11 09,09/ 2025
uf)
. Annexure 3
AN @ weh (@ha siftrerd)
g srafaa, nu. wgw PAase Qi
@ .05, WAIE 1. 455 /456 RSTATIR
SHeyR (M.9)
fva —  wea sy gRa aRew, ad Reeh Miftue da gra vomo
223 /2025, (PB) On News ltem Tiled g€ M 3d &0 & @4 AT
A Herdl arel @ O el v urel” & waw 7
it HTU®T 9 . 766 /8@ /UG /2025 WAy fRsTia 29.08.2025

S e -

SURIET wefta o3 & anawm W aud g A e sifaar
UBHR $ 223 /2026 @ wWaw W qfa andw fAie 14072025 @ wed d e
fasgant av waediaor arer mar &

aua yaeed @ I 9 Rl @ Seerd e P
SR | Wate | grew ny. woy e Pt R @ e @) @ g
@ T au. da Pt femr @ e s afea g

ﬁm@

TR P SraegR

Y. ./ Sewer /202526 / ............ waegR Rt/ /2025
ufaferfy,

138 sifvden, die Fsfor R, seagr @ 3R

rhmmwwmmmmﬁmmmgg
A |

yefreror A=A
TR frm Sy



2%0

VAKALATNAMA

[Rule 4(1) of the Rules framed under Advocates Act, 1961]

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION No. 223 OF 2025

IN THE MATTER OF:

News Item titled "% 31 315/ 9IS & o) ATet 3 T AT 3T TS H fAcher

U™ appearing in Dainik Bhaskar dated 25.04.2025

I Kailash Prakash soni named below do hereby appoint, engage,

and authorize advocate(s) named below to appear, act and plead as

aforesaid case proceedings which shall indude application for restoration, setting aside of ex- party orders, corrections, modifications,

review and recall of orders passed in these proceedings, in this court or any other court in which the same may be tried/
heard/proceeded and also in appellate, revisional and executing court in respect of proceedings arising from this case/ proceedings as

per agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications, affidavit or
other documents as may be deemed necessary for the proper prosecution/defence of the case in all its stages and aso agree to ratify

and confirm act done by him/them as if done by me.

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly understood by me at

Jabalpur on 11 September 2025.

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Officer Madhya Pradesh Pollution
Control Board Regional Office,

Name & Registered E-Mul Add & Telephone Status in case Signature
Fathers Name Address )
Shri Kailash Prakash Soni S/o late | 05, Vijay Nagar, Jabalpur, Madhya | romppehjbp@rediffmail.co Officer-in-
Shri  Chaitram soni , Regional | Pradesh m Charge e

- !

K.P. SONI

Jabalpur, - e 3
Accepted Regional O1irceT {

M.P. Pollution Control Board |
Jabalpur (M.P.) !

Ta
Name & Enrollment. No. Address/E-Mail Add. Telephone Full Signature
RAGHAV SHARMA Basement, B5-202, Safdarjung Enclave, New Delhi - 110029
D2841/2018 raghav@srcolegal.in 8527066461
JASKIRAT PAL SINGH Basement, B5-202, Safdarjung Enclave, New Delhi - 110029 9811667800
D/3053/2021 Jjaskirat@srcolegal.in
PRANJAL PANDEY advocatepranjalpandey @gmail.com 9340657120
MP 2881-2021
NOHIT BUCH Mohitbuch22@gmail.com 0685034578
MP 13052017 )
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9/11/25, 9:29 PM Salvador Raghav & Co. Mail - Advance Service of Reply filed on behalf of MP PCB in OA 223 OF 2025

2 171 Jaskirat Singh <jaskirat@srcolegal.in>

Advance Service of Reply filed on behalf of MP PCB in OA 223 OF 2025

1 message

Jaskirat Singh <jaskirat@srcolegal.in> Thu, Sep 11, 2025 at 9:29 PM
To: commissioner.jmc@mp.gov.in, mppcb@mp.gov.in, mscb.cpcb@nic.in, dmjabalpur@nic.in
Cc: Legal Cell <legalcell.pcb@mp.gov.in>, Raghav Sharma <raghav@srcolegal.in>, Office - SRCO <office@srcolegal.in>
ADVANCE SERVICE
Respected Sir/Ma'am,

PFA an advance copy of the Reply filed on behalf of MP PCB in OA 223 OF 2025.

You are kindly requested to acknowledge the receipt of the same.

Regards,

Adv. Jaskirat Pal Singh
(+91) 9811667800

On behalf of

Adv. Raghav Sharma

(+91) 8527066461
Retained Counsel for MP PCB

‘ Final Reply OA 223-2025.pdf
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